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' with NSIC under thig scheme is

equivalent to  registration by
DGS&D.

(iv) In respect of items of in-
terest to SSI Units sufficient num-
ber of tender sets are supplied to
NSIC to enable the latter to dis-
tribute them among SSI Units free
of cost.

{b) The total value of orders plac-
ed by DGS&D during 1977-78 (Pro-
visional) is Rs. 773.65 crores. But
excluding items not within the capabi-
lity of the SS8I it will work out to
Rs. 290.51 crores of which orderg for
a sum of Rs. 108,95 crores were placed
on small scale industrial units.

{c¢) The extent of encouragement
received by the small scale industries
is evidenced by the upward trend in
the wvalue of orders placed on them
from year to year as glso in the num-
ber of items reserved for exclusive
purchase from small scale industrial
units.

(d) The performance of the small
scale units in the fulfilment of their
contractual obligations is considered
to be by and large satisfactory.
Wherever necessary, suitable exten-
sions in delivery period =are granted
to enable them to execute the con-
tracts. Where the performance of
S8I Units js unsatisfactory, the mat-
ter is reported to NSIC, besides tak-
ing available contractual corrective
steps.

National Capita] Region

84. SHRI P. KANNAN: Will the
Minister of WORKS AND HOUSING
AND SUPFPLY AND REHABILITA-
TION be pleased to state:

(s:l) whether it is a fact that the
National Capital Region Plan has
been dropped or drastically modified;

(b) it so, the reasons thereof and
the broad details of the substitute
scheme if any; and

(c) the expenditure incurred so far
as the National Capital Region Plam
and the proportion of such expendi-
ture which can be said as not gone
to waste?

THE MINISTER OF WORKS AND
HOUSING AND SUFPPLY AND RE-
HABILITATION (SHRI SIKANDAR

BAKHT): (a) Not yet Sir.
{b) Does not grise.

(c) Rs. 518 lakhs. No expenditure
has gone waste, although f has not
served the purpose it was intended
for.

Conservation of West Flowing Rivers
in Tamil Nadu for Irrigation Purposes

85. SHRI P. & RAMALINGAM:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether the Central Govern-
ment has examined in depth the
problem of west flowing rivers in the
Tamil Nadu-Keral, region, the bulk
of whose waters flow into the sea;

(b) whether the Central Govern-
ment are convinced that the waters
can be conserved for utilisation for
irrigational purposes i water-starved
Tamil Nadu by undertaking suitable
projects; and

{c) if so, the plan envisaged by
Centre for aiding construction of
such projects as a top priority mea-
sure concerning the well being bf a
vast number of people of Tamil Nadu
and Kerala?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU-
PRATAP SINGH): (a) and (b). A
technical Committee hag been set up
by the Government of India in the
Department of Irrigation to examine
the feasibility of eastward diversion
of surplus waters of the west flowing
rivers of Kerala and Karnataka,

The Planning Commission have also
constituteq a Committee for the





